ITEM NO.801 COURT NO.14 SECTION II
[MENTIONING]

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

PETITION(S) FOR SPECIAL LEAVE TO APPEAL (CRL.) NO(S). 5216/26023

(Arising out of impugned final judgment and order dated 13-04-2023

in CRMA No. 2/2023 passed by the High Court Of Judicature At

Allahabad)

MOHAMMAD ABDULLAH AZAM KHAN Petitioner(s)
VERSUS

THE STATE OF UTTAR PRADESH Respondent(s)
Date : 22-08-2023 This petition was called on for hearing today.
CORAM : HON'BLE MR. JUSTICE M.M. SUNDRESH

HON'BLE MR. JUSTICE J.B. PARDIWALA

For Petitioner(s) Mr. Lzafeer Ahmad B. F., AOR

For Respondent(s) Ms. Ruchira Goel, AOR

UPON hearing the counsel the Court made the following

ORDER
Not to be deleted.
(KAVITA PAHUJA) (RAM SUBHAG SINGH)
COURT MASTER (SH) COURT MASTER (NSH)
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